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[Shri Janardhana Ptn.)jar>']
On Augusi I 'J, three air hostesses 

o f Indian A.irlines were going to the 
Airporl at 4 A.M . for the early m orn­
ing fliglic tluty. Suddenly four men 
b lo c k ^  Indian Airlines car and one 
o f  the dacoits iield a dagger to the 
throat of the driver while the three 
others molested Uic women, snatched 
away their watchc'i. handbags, identity 
GLidsand other bclonginKS-

The crew wiih lo tn  blouses and 
jittered iierves, landed at the Bilia- 
ghata Police Station ;tnd were prom ­
ptly told that the incident occurred 
in  the juri-idiclion oS another police 
station. The cops even refused to 
record their statem ent or alert the 
police hendtjuarters.

I he Indian Airlines uirport urtw 
went on a lightning strike deiriijtiding 
adequate policc protection for the 
crcw member s.

The D irector o f the C alcutta Air­
port is concem cd about such attacks 
but there is h ttle that he can do.

Indian Airlmc^ which is run by 
Uie Central Govcrnmenl find it 
dilBcult to  get protection tor its crc^s 
and to the passengct s ajul the Central 
Governmeni can not he m silent 
spectators. It is the duly of the 
State Govcrnnk'iit to gixi’ protection. 
Hence I call upon the Centra! 
Govcrnfiietit to take utiniediate 
action to protcct the lives and the 
propert> uf the ludian Airlines at 
Calcutta M rport and the vicinity o f 
the Airport by calling cKpIiination 
from tile Slate Government for its 
failure.

]5.0U hrs

(iii) N eed to pRbSERve ancifnt 
monuments in Orissa.

SHRI ARJUN 51,1111 (Bhatlrak): 
Built in 13lh ceitiury A .D . the Sun

Temple at Konark in its present form 
is in need t»f the best conservation 
measures so that this ma^ter-piece of 
art which is an integral part o f our 
heritage Continues to inspire pos­
terity* ¥

The -Archaeological Survey of India 
under whose care the temple ha*; been 
placcd have confirmed that there 
have been some instances of accum u­
lation of water in the premises of 
the temple Permanent arrangem ents 
for draiDage of water will 
have to be made ininiediately. 
There is als't the neetl for immedialc 
beautification o f the environm ent of 
the tempie bv the Archaeological 
Survey olTndia.

Bhubaneshwar has one o f the 
hcitviest concentrations o f temples 
each of which view with the other 
for its archilL'cuiral exclu'-ivcriess. 
Besides the Sun Temple at K onark, 
t!)c Temple of the U>rd Jagannath 
at Puri, liuddhist sculptures at 
t idavagtri 1 alitagiri and Ratnagiri 
and l.ir^ue numbL-r o f other 
ancient inoiuinients in the 
State cat! for ai!eqn:)ie a rran ­
gements within the Slate which would 
ensure Ehcir proper preservattun. 
Apai-t from routine i ti;t i tit e nance, 
some of these monum ents call for 
massive preservation elVorls fVn which 
constant attention ofscnio) ftmction- 
aries of the Archaeotogic.t! Survey 
o f India is unavoidable. 1 hercfore,
1 urge upon t!ie Governmont to 
create a separate .irchaeologic.il circle 
in the State, the decision on which 
has been pending' for long.

(iv> N fED t o  SOLVh THE DIFFICUL­
TIES JiilNC FACKO BY IIaNDI.OOM
W eavers oi-' Wp.st IJenoal.

SHKT R P. DAS (Kuslinagar) ; 
Sir, despite the fact th a t the cover­
age ofhandloom  weavers by coopera­
tives has risen f ru ii i i5 ;„  to !15"„ 
in West Heng;d in the Cfsuise o f  the 
last I'.'ur yeais with its 2,l2,0(Xt 
looms, )i faces several impediments 
some o f which seem to be deterrent
to its very survival. F u itly , the
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biggest o f  tfiB constraints is the tex­
tile policy resolution o f 1981 which 
says 50%  o f  the total controlled 
cloth i.e.. 350 million Sq. Metres 
wil! go to  the h:indloom sector and 
the rest to the mills. Since there 
h  an  element of subsidy per unit of 
controlleti cloth, the production of 
such d o th  has now beconne an in­
tegral part o f the hanJIooni deve­
lopment programme. But, Sir. if 
only 350 million Sq. Metres are 
apportioned amongst all the hand- 
loom producing States, the share of 
each will be quite small and the states 
like West Bengal will have no alter­
native but, lo pu< a halt ty this fast 
developing industry It may be 
further pointed out. Sir. that the 
subsidy per unit of controlled cloth 
being higher f o r  the mills than the 
liiindtooms, it is financially sound 
for the Governm ent to allocate the 
entire share to the h i i n d l o o m  sector 
in a p h a s e d  juanner. This may 
b o o s t  both the handlooiit industry 
and the production, hoth sides be­
ing  diversified a n d  deLCritralised .  
SL'condly, the continuous e -x p a n s io n  
of pnwcrioom industry hii-j posed a 
s e r io u s  th r e a t  to  the development 
o f  the hand loom sector. Sir, d u e  
til t!ic m odcrnisatioji o f the NTC 
mills as well as many other private- 
owned m il l s ,  a iar^e n u m b e r  of 
scrapped old povver looms arc hcin« 
■oli.! in the murkct which finti their 
way to the setting up o f  unautho­
rised powcrlooin units in different
States.

I'liis unauthorised and unplanned 
growth of the powerloum  units has 
become a great impediment to the 
organic growth of the )iand!otim in­
dustry. Therefore, further evpan- 
sion of unplanned and unauthorised 
powerlooms should be discouraged.*

Thirdly, Sir, non-a^ ,iiia)>fljty of 
yarn at u i\;:isLinahle price is a ma­
jor constraint to the dcvciupmeiit 
of the handloLiin ^cetnr. Therefore, 
:■ scheme ihould he evtdved for sup- 
plv of yarn at ei>ntn>llcd price 
through the A ft.X  Handh)oni Coo- 
peiativc Societie. and the State 
Hiiadloom  C orpord tions. ’

Lastly, the iist o f items now reserv­
ed for hand looms requires to  be re­
examined, as the handloom  indus­
try o f today (s va.stly capablc of 
producing a '^idcr ranpe nt fabrics 
than it could protUice before.

I urge upon the M inister concer­
ned to  make a statem ent in the 
House in this regard.

(v) N eed to REDRHii THt grie­
vances OF RESIDENTS OP AziZ
N agar in  T a m il  N a d u .

SHRI K. A R JU N A N  (D harm a- 
puri)-: The Neyveli Lignite C or­
poration planned to acquiro 18}(0 
hectares including 680 hectates of 
Poram boka lands covering A?.iznagar, 
a settlement of criminal trsl)cs area 
which came into being as early as 
1911, These criminal tribes were 
rehabilitated and were given pattas 
for about 1,370 acres conditionally 
o f which 52S acres have been 
acquired for the second miriR cut by 
the Neyveli Lignite C orporation,

These people of Aziznagar who are 
displaced person^ have not been paid 
any money by way of compensation 
so far. I hose ilcprived peisoiis are 
evicted from cultivable lands and 
they arc in the streets today which 
will definitely push them to the same 
old unruly activities as they were 
before rehabilitation,

1  he following points arc to be met 
immediately relating to  tlie grievan­
ces o f the Az.iznagar people : ~

f ) |  The residents should be 
given righl com pensation at rates 
admissible for botiafkle landholders 
in the surrounding areas. The State 
Goverjiment’s cs-gralia p.ivmcnt of 
Rs. 500/- will never solve the pioblem 
of the di^placed person^

(2) They shnul t he t’lven rt;habi- 
litatiod beneliis sticli :is alternative 
cultivable site>, a \vcll-i,uJ nut settle­
ment with cam pui am enities and


